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INTRODUCTION  
 

          

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 
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REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the following each entry the Date of Registration is 

shown. The Priority Number, Priority Date and Priority Country are also shown 

 

DESIGN NUMBER 298227  

 

 

CLASS 14-03 

LG ELECTRONICS INC., 128, YEOUI -DAERO, YEONGDEUNGPO -GU, SEOUL, 

07336, REPUBLIC OF KOREA 

DATE OF REGISTRATION  06/10/2017 

TITLE  TELEVISION 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

30-2017-0044156  20/09/2017 REPUBLIC OF KOREA 
 

DESIGN NUMBER 298251  

 

 

CLASS 21-02 

SPORTS ART INDUSTRIAL CO., LTD., NO. 11, GONG HUAN ROAD, TAINAN 

CITY 709, TAIWAN, R.O.C.  

DATE OF REGISTRATION  07/10/2017 

TITLE  BICYCLE EXERCISER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

106302012  18/04/2017 TAIWAN  
 

DESIGN NUMBER 293912  

 

 

CLASS 13-03 

HAVELLS INDIA LTD, 904, 9TH FLOOR SURYA KIRAN BUILDING, KG 

MARG, CANNAUGHT PLACE NEW DELHI -110001 

DATE OF REGISTRATION  19/05/2017 

TITLE  SWITCH PLATE 

PRIORITY NA  
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DESIGN NUMBER 293916  

 

 

CLASS 23-03 

HSIL LIMITED, BAHADURGARH -124507, DIST JHAJJAR, HARYANA 

DATE OF REGISTRATION  19/05/2017 

TITLE  WATER HEATER 

PRIORITY NA  

DESIGN NUMBER 293927  

 

 

CLASS 19-06 

PARK LLOYD MARKETING PRIVATE LIMITED, NO. 8 OLD NO. 49, RADHA 

MOHAN STREET, VELACHERY, CHENNAI 600 042, STATE OF TAMIL NADU, 

INDIA  

DATE OF REGISTRATION  22/05/2017 

TITLE  CAP FOR PEN 

PRIORITY NA  

DESIGN NUMBER 293979  

 

 

CLASS 07-02 

JOYO PLASTICS, 104, JAI ANTARIKSH MAKWANA 

ROAD, MAROL, ANDHERI -KURLA ROAD, ANDHERI 

EAST, MUMBAI - 400059. 

DATE OF 

REGISTRATION  
22/05/2017 

TITLE  LID FOR CONTAINER 

PRIORITY NA  
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DESIGN NUMBER 294069  

 

 

CLASS 07-02 

ARJUN. C. CHOWDHARY, 220/231, SAMUEL STREET, 

ORIENTAL HOUSE, ROOM NO. 202, 2ND FLOOR, MUMBAI 400 

003 

DATE OF 

REGISTRATION  
23/05/2017 

TITLE  CONTAINER 

PRIORITY NA  

DESIGN NUMBER 294084  

 

 

CLASS 04-01 

FREUDENBERG GALA HOUSEHOLD PRODUCT PVT. 

LIMIED.,  B902/903/904, O2 GALLERIA, PLOT NO. 23/24, 

MINERVA INDUSTRIAL ESTATE, OFF LBS MARG, 

NEAR ASH NAGAR, MULUND (W), MUMBAI - 400080, 

INDIA  

DATE OF 

REGISTRATION  
24/05/2017 

TITLE  BRUSH 

PRIORITY NA  

DESIGN NUMBER 294105  

 

 

CLASS 25-01 

SAINT-GOBAIN INDIA PRIVATE LIMITED, SIGAPI ACHI 

BUILDING, FLOOR NO 7, 18/3 RUKMINI LAKSHMIPATHY ROAD, 

EGMORE, CHENNAI -600008, INDIA 

DATE OF REGISTRATION  24/05/2017 

TITLE  FRAME FOR CONSTRUCTING CEILING 

PRIORITY NA  
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DESIGN NUMBER 294108  

 

 

CLASS 25-01 

SAINT-GOBAIN INDIA PRIVATE LIMITED, SIGAPI ACHI BUILDING, FLOOR 

NO 7, 18/3 RUKMINI LAKSHMIPATHY ROAD, EGMORE, CHENNAI -600008, 

INDIA  

DATE OF REGISTRATION  24/05/2017 

TITLE  CEILING PROFILES 

PRIORITY NA  

DESIGN NUMBER 294109  

 

 

CLASS 12-16 

HYVA (INDIA) PVT. LTD., EL - 215, MIDC, MAHAPE NAVI 

MUMBAI  400 710 MAHARASHTRA, INDIA  

DATE OF REGISTRATION  25/05/2017 

TITLE  TIPPER BODY 

PRIORITY NA  

DESIGN NUMBER 294131  

 

 

CLASS 02-04 

GLOBAL FOOTWEAR & LEATHER CRAFT 

INDUSTRIES (UNIT OF SK. NASIRUDDIN BIRI 

MERCHANTS PVT LTD) NO. 1 RIPON STREET, 

KOLKATA -700016, WEST BENGAL, INDIA. 

DATE OF 

REGISTRATION  
25/05/2017 

TITLE  FOOTWEAR 

PRIORITY NA  
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DESIGN NUMBER 294132  

 

 

CLASS 02-04 

GLOBAL FOOTWEAR & LEATHER  CRAFT 

INDUSTRIES (UNIT OF SK. NASIRUDDIN BIRI 

MERCHANTS PVT LTD) NO. 1 RIPON STREET, 

KOLKATA -700016, WEST BENGAL, INDIA. 

DATE OF 

REGISTRATION  
25/05/2017 

TITLE  FOOTWEAR 

PRIORITY NA  

DESIGN NUMBER 294197  

 

 

CLASS 04-02 

COLGATE -PALMOLIVE COMPANY, 300 PARK AVENUE, NEW YORK, NEW 

YORK 10022, UNITED STATES OF AMERICA  

DATE OF REGISTRATION  26/05/2017 

TITLE  TOOTHBRUSH REFILL 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/585607  28/11/2016 U.S.A. 
 

DESIGN NUMBER 241046  

 

 

CLASS 02-02 

SCANIA CV AB, SE-151 87 SODERTALJE, SWEDEN 

DATE OF REGISTRATION  25/11/2011 

TITLE  JACKET 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

001281380 16/06/2011 OHIM 
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DESIGN NUMBER 286831  

 

 

CLASS 02-06 

AVENT, INC., 5405 WINDWARD PARKWAY,  ALPHARETTA, GA 30004, USA 

DATE OF REGISTRATION  15/09/2016 

TITLE  PROTECTIVE GLOVE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/558,269  16/03/2016 U.S.A. 
 

DESIGN NUMBER 286834  

 

 

CLASS 22-06 

AVENT, INC., 5405 WINDWARD PARKWAY, ALPHARETTA, GA 30004, USA 

DATE OF REGISTRATION  15/09/2016 

TITLE  PROTECTIVE GLOVE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/558,269  16/03/2016 U.S.A. 
 

DESIGN NUMBER 286924  

 

 

CLASS 12-16 

SCANIA CV AB, SE-151 87, SÖDERTÄLJE, SWEDEN 

DATE OF REGISTRATION  19/09/2016 

TITLE  VEHICLE CAB 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

001448146-0001  05/04/2016 EUIPO 
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DESIGN NUMBER 295043  

 

 

CLASS 24-02 

ILLUMINA, INC., 5200 ILLUMINA WAY  SAN DIEGO, CA 92122 UNITED STATES 

OF AMERICA  

DATE OF REGISTRATION  23/06/2017 

TITLE  ANALYSIS UNIT 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/589,975  05/01/2017 U.S.A. 
 

DESIGN NUMBER 295044  

 

 

CLASS 24-02 

ILLUMINA, INC., 5200 ILLUMINA WAY SAN DIEGO, CA 92122 

UNITED STATES OF AMERICA  

DATE OF REGISTRATION  23/06/2017 

TITLE  MULTI -HOLE CARTRIDGE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/589,641  03/01/2017 U.S.A. 
 

DESIGN NUMBER 295176  

 

 

CLASS 07-02 

LG ELECTRONICS INC., 128, YEOUI -DAERO, YEONGDEUNGPO -

GU, SEOUL, 150 -721, REPUBLIC OF KOREA 

DATE OF REGISTRATION  29/06/2017 

TITLE  ELECTRIC DEEP FRYER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

30-2016-0064640  30/12/2016 REPUBLIC OF KOREA 
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DESIGN NUMBER 225515  

 

 

 

CLASS 09-01 

AGAVE INDUSTRIES (INDIA) PVT. LTD, A/404, AMRIT, 15 CARTER ROAD, 

BANDRA (WEST), MUMBAI 400052, INDIA  

DATE OF REGISTRATION  27/10/2009 

TITLE  BOTTLE 

PRIORITY NA  

DESIGN NUMBER 278532  

 

 

CLASS 24-04 

OTSUKA PHARMACEUTICAL FACTORY, INC., 115, AZA KUGUHARA, 

TATEIWA, MUYA -CHO, NARUTO-SHI, TOKUSHIMA 7728601 JAPAN 

DATE OF REGISTRATION  21/12/2015 

TITLE  MEDICAL LIQUID APPLICATOR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

JP 2015-014062  25/06/2015 JAPAN 
 

DESIGN NUMBER 288495  

 

 

CLASS 24-01 

AKERS BIOSCIENCES, INC., 201 GROVE ROAD, THOROFARE, 

NEW JERSEY 08086, UNITED STATES OF AMERICA 

DATE OF 

REGISTRATION  
11/11/2016 

TITLE  CARTRIDGE FOR SCANNING DEVICE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/564,405  12/05/2016 U.S.A. 
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DESIGN NUMBER 288616  

 

 

CLASS 15-09 

SINTOKOGIO, LTD., 28 -12, MEIEKI 3 -CHOME, NAKAMURA -KU, NAGOYA -SHI, 

AICHI 450 -6424, JAPAN 

DATE OF REGISTRATION  16/11/2016 

TITLE  
FLASK-LESS MOLDING MACHINE FOR 

MOLDING A MOLD 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2016-010434  17/05/2016 JAPAN 
 

DESIGN NUMBER 296794  

 

 

CLASS 21-02 

SPORTS ART INDUSTRIAL CO., LTD., NO. 11, GONG HUAN ROAD, 

TAINAN CITY 709, TAIWAN, R.O.C.  

DATE OF REGISTRATION  19/08/2017 

TITLE  TREADMILL  

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

106300980  24/02/2017 TAIWAN  
 

DESIGN NUMBER 283711  

 

 

CLASS 12-16 

MAHINDRA N.A. TECH CENTER, 1055 WEST SQUARE LAKE ROAD TROY, 

MICHIGAN 48098, UNITED STATES OF AMERICA  

DATE OF REGISTRATION  23/05/2016 

TITLE  ROTOR FOR A DISC BRAKE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/549,397  22/12/2015 U.S.A. 
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DESIGN NUMBER 292663  

 

 

CLASS 11-02 

DHARMESH GINDRA, SHOP NO. 13, SANGHVI JEWEL, KISAN ROAD, 

OPP. SAIBABA MANDIR, MALAD (WEST), MUMBAI - 400 064, 

MAHARASHTRA, INDIA  

DATE OF REGISTRATION  11/04/2017 

TITLE  DECORATIVE PLATE 

PRIORITY NA  

DESIGN 

NUMBER 
292687  

 

 

CLASS 21-01 

M/S PLEASANT TIMES INDUSTRIES, 1052, 

JAGAT BANDHU LANE, OLD JAIL ROAD, C -

BLOCK RANJIT AVENUE, AMRITSAR  

DATE OF 

REGISTRATION  
11/04/2017 

TITLE  CRIBBAGE GAME BOARD 

PRIORITY NA  

DESIGN NUMBER 292771  
 

 

 

 

 

 

 

CLASS 24-02 

HOYA CORPORATION, 6 -10-1 NISHI-SHINJUKU, SHINJUKU -KU, 

TOKYO 160-8347, JAPAN 

DATE OF REGISTRATION  12/04/2017 

TITLE  END CAP FOR AN ENDOSCOPE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2016-022455  14/10/2016 JAPAN 
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DESIGN NUMBER 292785  

 

 

CLASS 14-03 

HUAWEI TECHNOLOGIES CO., LTD., HUAWEI ADMINISTRATION BUILDING, 

BANTIAN, LONGGANG DISTRICT, SHENZHEN, GUANGDONG 518129, 

PEOPLE''S REPUBLIC OF CHINA  

DATE OF REGISTRATION  12/04/2017 

TITLE  WEARABLE ELECTRONIC DEVICE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201630503219.3  14/10/2016 CHINA 
 

DESIGN NUMBER 292798  

 

 

CLASS 10-04 

ENDRESS + HAUSER FLOWTEC AG, KÄGENSTRASSE 7, CH- 4153 

REINACH, SWITZERLAND, SWISS COMPANY  

DATE OF REGISTRATION  12/04/2017 

TITLE  MEASURING APPARATUS 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

003423482-0001  18/10/2016 EUIPO 
 

DESIGN NUMBER 292827  

 

 

CLASS 07-02 

HAWKINS COOKERS LIMITED, MAKER TOWER 

F 101, CUFFE PARADE, P. O. BOX 16083, MUMBAI- 

400 005, MAHARASHTRA, INDIA  

DATE OF 

REGISTRATION  
13/04/2017 

TITLE  PRESSURE COOKER 

PRIORITY NA  
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DESIGN NUMBER 292842  

 

 

CLASS 12-16 

ATHER ENERGY PRIVATE LIMITED, NO. 1, VICTORIA 

LAYOUT EXTENSION, VICTORIA LAYOUT, 6TH CROSS, 

BANGALORE, KARNATAKA 560047, INDIA  

DATE OF 

REGISTRATION  
13/04/2017 

TITLE  
HEADLAMP COVER FOR A 

SCOOTER 

PRIORITY NA  

DESIGN NUMBER 292235  

 

 

CLASS 24-02 

BECTON DICKINSON FRANCE,  11 RUE ARISTIDE BERGES, 38800, LE PONT-

DE-CLAIX, FRANCE  

DATE OF REGISTRATION  29/03/2017 

TITLE  

SYRINGE ASSEMBLY HAVING AN 

INTEGRATED NEEDLE COVER AND SAFETY 

SHIELD 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/579,501  30/09/2016 U.S.A. 
 

DESIGN NUMBER 292239  

 

 

CLASS 24-02 

BECTON DICKINSON FRANCE, 11 RUE ARISTIDE BERGES, 38800, LE PONT-

DE-CLAIX, FRANCE  

DATE OF REGISTRATION  29/03/2017 

TITLE  

SYRINGE ASSEMBLY HAVING AN 

INTEGRATED NEEDLE COVER AND SAFETY 

SHIELD 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/579,508  30/09/2016 U.S.A. 
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DESIGN NUMBER 298677  

 

 

CLASS 23-01 

LG ELECTRONICS INC., 128, YEOUI -DAERO, YEONGDEUNGPO -GU, SEOUL, 

07336, REPUBLIC OF KOREA 

DATE OF REGISTRATION  23/10/2017 

TITLE  WATER PURIFIER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

30-2017-0044217  21/09/2017 REPUBLIC OF KOREA 
 

DESIGN NUMBER 291839  

 

 

CLASS 26-06 

NISSAN JIDOSHA KABUSHIKI KAISHA (ALSO TRADING AS 

NISSAN MOTOR CO., LTD.), 2 TAKARA - CHO, KANAGAWA - KU, 

YOKOHAMA - SHI, KANAGAWA 221 -0023, JAPAN 

DATE OF 

REGISTRATION  
20/03/2017 

TITLE  HEADLIGHT FOR CAR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2016-020252  20/09/2016 JAPAN 
 

DESIGN NUMBER 291878  

 

 

CLASS 23-02 

DELTA FAUCET COMPANY, 55 EAST 111TH STREET, INDIANAPOLIS, 

INDIANA 46280 

DATE OF REGISTRATION  21/03/2017 

TITLE  HAND SPRAYER FOR WATER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

US 29/579,314  29/09/2016 U.S.A. 
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DESIGN NUMBER 248380  

 

 

CLASS 06-08 

M/S. BARRY CREATION., 901, RAVI TOWER, OPP. PARIMAL 

SCHOOL, KALAWAD ROAD, RAJKOT -360004. GUJARAT-

INDIA. PARTNERS ARE BANKIMBHAI VELJIBHAI MANVAR, 

ALPESHBHAI HASMUKHBHAI PARIKH, VINESHBHAI 

RATILAL DADHANIYA AND MITKUMAR KISHORBHAI 

DEPANI.  

DATE OF 

REGISTRATION  
05/10/2012 

TITLE  CLOTH HOOK 

PRIORITY NA  

DESIGN NUMBER 291999  

 

 

CLASS 23-04 

INDIAN INSTITUTE OF TECHNOLOGY KANPUR, AN INDIAN INSTITUTE OF 

DEAN, RESEARCH & DEVELOPMENT, ROOM NUMBER 151, FACULTY 

BUILDING, POST OFFICE: IIT KANPUR, KANPUR - 208016, UTTAR PRADESH, 

INDIA  

DATE OF REGISTRATION  23/03/2017 

TITLE  AIR SAMPLER 

PRIORITY NA  

DESIGN NUMBER 292154   

 

 

 

 

 

 

 

CLASS 12-16 

HONDA MOTOR CO., LTD., 1 - 1, MINAMI - AOYAMA 2 - CHOME, 

MINATO - KU, TOKYO 107- 8556 JAPAN 

DATE OF REGISTRATION  28/03/2017 

TITLE  
INSTRUMENT PANEL FOR 

AUTOMOBILE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2016-021112  30/09/2016 JAPAN 
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DESIGN NUMBER 292156  

 

 

CLASS 12-16 

HONDA MOTOR CO., LTD., 1 - 1, MINAMI - AOYAMA 2 - 

CHOME, MINATO - KU, TOKYO 107- 8556 JAPAN 

DATE OF 

REGISTRATION  
28/03/2017 

TITLE  FRONT BUMPER FOR AUTOMOBILE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2016-021102  30/09/2016 JAPAN 
 

DESIGN NUMBER 299541  

 

 

CLASS 21-02 

GRAND SLAM FITNESS PVT. LTD., E -540, GREATER KAILASH -II, NEW 

DELHI, INDIA  

DATE OF REGISTRATION  17/11/2017 

TITLE  EXERCISING APPARATUS 

PRIORITY NA  

DESIGN NUMBER 295619  

 

 

CLASS 23-01 

SMC CORPORATION, 14-1, SOTOKANDA 4-CHOME, CHIYODA -KU, 

TOKYO 1010021, JAPAN 

DATE OF REGISTRATION  12/07/2017 

TITLE  
MANIFOLD BASE FOR 

ELECTROMAGNETIC VALVE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201730011131.4  12/01/2017 CHINA 
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DESIGN NUMBER 291546  

 

 

CLASS 28-03 

THE GILLETTE COMPANY LLC, ONE GILLETTE PARK, BOSTON MA 

02127, UNITED STATES OF AMERICA 

DATE OF REGISTRATION  06/03/2017 

TITLE  RAZOR CARTRIDGE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/577,063  09/09/2016 U.S.A. 
 

DESIGN NUMBER 291692  

 

 

CLASS 23-01 

DELTA FAUCET COMPANY, 55 EAST 111TH STREET, 

INDIANAPOLIS, INDIANA 46280  

DATE OF REGISTRATION  10/03/2017 

TITLE  FAUCET 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

US 29/577,736  15/09/2016 U.S.A. 
 

DESIGN NUMBER 291697  

 

 

CLASS 23-01 

DELTA FAUCET COMPANY, 55 EAST 111TH STREET, 

INDIANAPOLIS, INDIANA 46280  

DATE OF 

REGISTRATION  
10/03/2017 

TITLE  TUB SPOUT 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

US 29/577,752  15/09/2016 U.S.A. 
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DESIGN NUMBER 293191  

 

 

CLASS 04-02 

DYSON TECHNOLOGY LIMITED, TETBURY HILL, MALMESBURY, 

WILTSHIRE, SN16 0RP, THE UNITED KINGDOM  

DATE OF REGISTRATION  28/04/2017 

TITLE  TOOTHBRUSH 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

6002245  02/11/2016 U.K. 
 

DESIGN NUMBER 293237  

 

 

CLASS 11-02 

HIREN PRATAP SHAH, YES CREATION SHOP NO. 7, JAI SAKET 

SOCIETY, OPP VIJAYA BHAVAN, RAIPADA, MALAD (W), MUMBAI -

400064 

DATE OF REGISTRATION  28/04/2017 

TITLE  DECORATIVE ARTICLE 

PRIORITY NA  

DESIGN NUMBER 293243  

 

 

CLASS 23-01 

KOHLER CO., 444 HIGHLAND DR., KOHLER, WI  53044, UNITED STATES OF 

AMERICA  

DATE OF REGISTRATION  28/04/2017 

TITLE  FAUCET 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/585,130  21/11/2016 U.S.A. 
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DESIGN NUMBER 293285  

 

 

CLASS 14-03 

HMD GLOBAL OY, KARAPORTTI 2, 02610 ESPOO, FINLAND  

DATE OF REGISTRATION  02/05/2017 

TITLE  MOBILE TELEPHONE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/583,609  07/11/2016 U.S.A. 
 

DESIGN NUMBER 233059  

 

 

 

CLASS 13-03 

PRAVIN LAXMAN BAMBHANIYA PROPRIETOR OF 

VINAYAK ELECRTICALS, C -18, SARDAR SING 

COLONY, VAKOLA, SANTACRUZ (E), MUMBAI -

400055. MAHARASTRA (INDIA).  

DATE OF 

REGISTRATION  
06/12/2010 

TITLE  SWITCH PLATE 

PRIORITY NA  

DESIGN NUMBER 289107  
 

 

 

 

CLASS 21-02 

YONEX KABUSHIKI KAISHA, 23 -13, YUSHIMA 3-

CHOME BUNKYO -KU, TOKYO JAPAN  

DATE OF 

REGISTRATION  
06/12/2016 

TITLE  BADMINTON RACKET FRAME 

PRIORITY NA  
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DESIGN NUMBER 296366  

 

 

CLASS 15-99 

TEMPEST TECHNOLOGY CORPORATION, 4708 N. BLYTHE, FRESNO, 

CALIFORNIA 93722 UNITED STATES OF AMERICA  

DATE OF REGISTRATION  02/08/2017 

TITLE  
SUPPORT FRAME FOR POSITIVE PRESSURE 

BLOWER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/593,046  06/02/2017 U.S.A. 
 

DESIGN NUMBER 289595  

 

 

CLASS 14-01 

ALLOMIND, INC., 1654 N SANTA ANITA AVENUE, ARCADIA, 

CALIFORNIA 91006, UNITED STATES OF AMERICA  

DATE OF REGISTRATION  26/12/2016 

TITLE  
AUDIO-VISUAL STIMULATION 

SPECTACLES 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/569,715  29/06/2016 U.S.A. 
 

DESIGN NUMBER 296530  

 

 

CLASS 08-08 

HILTI AKTIENGESELLSCHAFT, FELDKIRCHERSTRASSE 100, FL -9494 

SCHAAN LIECHTENSTEIN  

DATE OF REGISTRATION  09/08/2017 

TITLE  WAVE SLEEVE USED WITH AN ANCHOR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201730035819.6  10/02/2017 CHINA 
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DESIGN NUMBER 292391  

 

 

CLASS 19-06 

MOTIRAM HARKISHINLAL PRODUCTS, D -1, BAJSON INDUSTRIAL ESTATE, 

40, CARDINAL GRACIOUS ROAD, CHAKALA, ANDHERI (E), MUMBAI - 400 099, 

MAHARASHTRA STATE (INDIA), WHOSE PARTNERS ARE 1) SHRI SANJAY 

CHETAN KHILNANI AND 2) SMT. MOHINI CHETAN KHILNANI 3) CHETAN M. 

KHILNANI  

DATE OF REGISTRATION  03/04/2017 

TITLE  BALL PEN 

PRIORITY NA  

DESIGN NUMBER 292406  

 

 

CLASS 24-01 

B. BRAUN MELSUNGEN AG, CARL -BRAUN-STR. 1, 34212, 

MELSUNGEN, GERMANY  

DATE OF REGISTRATION  04/04/2017 

TITLE  
CAP SYSTEM FOR PHARMACEUTICAL 

CONTAINERS 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

003413541  10/10/2016 EUIPO 
 

DESIGN NUMBER 292435  

 

 

CLASS 24-02 

BECTON, DICKINSON AND COMPANY, 1 BECTON DRIVE, MC 110, 

FRANKLIN LAKES, NEW JERSEY 07417 - 1880, THE UNITED STATES OF 

AMERICA  

DATE OF REGISTRATION  05/04/2017 

TITLE  INTRAVENOUS CATHETER ADAPTER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/580,130  05/10/2016 U.S.A. 
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DESIGN NUMBER 292480  

 

 

CLASS 08-05 

ENGINE DIVISION(B.C), HINDUSTAN AERONAUTICS LIMITED, C.V. RAMAN 

NAGAR (P.O), BENGALURU-560 093 

DATE OF REGISTRATION  05/04/2017 

TITLE  
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